
NOTICE 

 

 Take Notice that all the left over Bail matters of the list of 16.05.2014 will be listed 

before Vaction Courts. Learned Advocates, who do not want their cases to be taken up during 

Vacation, may file mention slip stating case number of their cases with Heading and name of 

the Hon’ble Court before the Registrar (L & C) on 16.05.2014 by 3.00 P.M. So that their cases 

may not be listed. 
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NOTICE 

 

 It is hereby notified for general information that the Annual Vacation of the Patna High 
Court, Patna shall be from the 19th May, 2014 to 13th June, 2014. 

 During the Vacation period, the working hours for the entire Registry and the Offices  
of the High Court will be from 8.00 A.M. to 2.00 P.M. from Monday to Friday. There Shall 
be recess of 30 minutes between 12.00 Noon to 12.30 P.M. The 14th June, 2014 
(Saturday) will be working day for the entire Registry and the Offices. 

 During the Vacation period, Patna High Court will function only for issuance of notices 
or rule in any Criminal, Civil or Constitutional matter as the Vacation Judge may consider 
urgent and for passing interim order regarding stay, injunction, bail or any other matter as 
the Lordship may deem fit. 

 The following dates have been fixed for sitting of Vacation Bench. The Court will sit 
from 8.30 A.M. The application for issue of urgent orders as mentioned above may be 
filed before the Court or after the Court is over, before the Officer on duty during the 
Vacation. 

 
1st Week 1. Hon’ble Mr. Justice  Navin Sinha 
19th May, 2014 to  22nd May, 2014 2. Hon’ble Mr. Justice  Navaniti Prasad Singh 
 3. Hon’ble Mr. Justice  Dr. Ravi Ranjan 
 4. Hon’ble Mr. Justice  Gopal Prasad  
 5. Hon’ble Mr. Justice  Birendra Prasad Verma 
 6. Hon’ble Mr. Justice  Amaresh Kumar Lal 
   

2nd Week 1. Hon’bleMr.JusticeSamarendra Pratap Singh  
26th May, 2014 to 29th May, 2014 2. Hon’ble Mr. Justice Dr. Ravi Ranjan 
 3. Hon’ble Mr. Justice  Akhilesh Chandra  
 4. Hon’ble Mr. Justice  Prabhat Kumar Jha 
 5. Hon’ble Mr. Justice  Jitendra Mohan Sharma 
 

3rd Week 1. Hon’ble Mr. Justice  Mihir Kumar Jha  
2nd June, 2014 to 5th June, 2014 2. Hon’ble Mr. Justice  Kishore K. Mandal 
 3. Hon’ble Mr. Justice  Ashwani Kumar Singh 
 4. Hon’ble Mr. Justice  Prabhat Kumar Jha 
 5. Hon’ble Mr. Justice  Jitendra Mohan Sharma 
 

4th Week 1. Hon’ble Mr. Justice  Dinesh Kumar Singh 
9th June, 2014 to 12th June, 2014 2. Hon’ble Mr. Justice  Mungeshwar Sahoo  
 3. Hon’ble Mr. Justice  V. Nath 
 4. Hon’ble Mr. Justice  Shivaji Pandey  
 5. Hon’ble Mr. Justice  Ahsanuddin Amanullah 
 6. Hon’ble Mr. Justice  Aditya Kumar Trivedi 
 7. Hon’ble Mr. Justice  Chakradhari Sharan Singh 
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